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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)

Wednesday, 25 March 2026 / 04 Chaitra 1948 (Saka)

Sh. Mohan Singh Bisht, Hon’ble Deputy Speaker in-Chair

11.05 AM Special Mention (Rule-280) :

12.27 PM

12.40 PM

The following Members raised matters under Rule-280 with the permission of the Chair :

1.  Dr. Anil Goyal (11.49 AM : Sh. Vijender Gupta, Hon ble Speaker
2. Sh. Kuldeep Solanki in-Chair)

3. Sh. Ravinder Singh Negi 13. Sh. Jitender Mahajan

4.  Sh. Karnail Singh 14. Sh. Ravi Kant

5. Sh. Chandan Kumar Choudhary 15. Sh. Mohan Singh Bisht, Hon’ble Deputy
6.  Smt. Shikha Roy Speaker

7. Sh. Kulwant Rana 16. Sh. Surya Prakash Khatri

8. Sh. Harish Khurana 17. Smt. Poonam Sharma

9.  Smt. Neelam Pahalwan 18. Sh. Sanjay Goyal

10. Sh. Gajender Singh Drall 19. Sh. Parduyman Singh Rajput

11. Sh. Raj Kumar Bhatia 20. Sh. Om Prakash Sharma

12.  Sh. Raj Karan Khatri 21. Sh. Ajay Kumar Mahawar

Censure Motion (Rule-114) :

Sh. Satish Upadhyay, Hon'ble Member moved a Censure Motion in the House
expressing deep concern and strongly condemning the remarks made by the senior leaders
of Aam Aadmi Party during a press conference held on 24 March 2026, wherein the
initiatives announced by the Delhi Government in the Budget (2026-27) for the
empowerment of girls such as provision of bicycles, improved education and laptops were
reportedly ridiculed. He stated that such remarks were disrespectful towards girls and
reflected a narrow and anti-women mindset, undermining efforts towards women
empowerment and sending a negative message to society. He further stated that the
concerned individual should tender a public apology.

The following Members also expressed their views :
1. Sh. Abhay Verma
2. Sh. Manjinder Singh Sirsa, Hon’ble Minister
3. Sh. Om Prakash Sharma
4. Sh. Tarvinder Singh Marwah
The Motion was put to vote and adopted by voice-vote.

Sh. Aaley Mohd. Igbal, Hon’ble Member drew the attention of the House to the reported
shortage in the supply of LPG cylinders and petrol in Delhi.

Sh. Manjinder Singh Sirsa, Hon’ble Minister, in his reply, clarified that there is no
shortage of these commodities and assured the House that adequate supply is being
maintained to meet the demand.



4.

10.

12.44 PM

01.03 PM

01.04 PM

01.04 PM
02.03 PM

02.04 PM

02.05 PM

Censure Motion (Rule-114) :
Sh. Manjinder Singh Sirsa, Hon'ble Minister moved a Censure Motion in the House
expressing grave concern over the alleged harassment of officials in the Punjab leading to
extreme distress, including suicides, the incidents of suicides by debt-ridden farmers and
reported cases of suppression of press freedom.
The following Members also expressed their views :

1. Sh. Tarvinder Singh Marwah

2. Sh. Om Prakash Sharma

3. Sh. Harish Khurana
The Motion was put to vote and adopted by voice-vote.

Paper laid on the Table:

Shri Ashish Sood, Hon’ble Minister of Higher Education laid the copies of Annual
Accounts, Separate Audit Report (SAR) & Action Taken Report (ATR) and Annual
Report of the Indraprastha Institute of Information Technology Delhi (IIITD) for the
financial year 2023-24 (Hindi & English Version) on the table of the House.

Shri Pravesh Sahib Singh, Hon’ble Minister of Legislative Affairs requested to extend
the sitting of the House for disposal of pending business.

Considering the request of Hon’ble Minister of Legislative Affairs and in view of the
exigency of pending Business of the House, the Chair extended the sitting of the House for
one day i.e. up to Friday, the 27 March 2026.

The Chair adjourned the House upto 02.00 PM for Lunch-Break.

House reassembled.
Hon’ble Speaker in-Chair.

The Chair welcomed 110 Students from Jammu and Kashmir under Kashmir Youth
Exchange Programme present in the Visitor Gallery.

Discussion on Papers laid on the Table:

Discussion ensued on the Audit Report of the Comptroller and Auditor General of India
for the year ended 31 March 2022 relating to the Government of NCT of Delhi (Report
No.05 of 2024) laid by Smt. Rekha Gupta, Hon’ble Chief Minister on 23 March, 2026.

The following Members participated in the Discussion :
1. Sh. Parvesh Sahib Singh, Hon’ble Minister

02.35 PM : The Chairs informed that Hon’ble Members who want to raise matters
under Rule-280 may give the Notice through NeVA portal
(https://cms.neva.gov.in/) by 05:00 P.M. on 26 March 2026 for the 27
March 2026.

02.36 PM :The Chair greeted Shri Anil Kumar Sharma, Hon’ble Member on his
birthday.

2. Sh. Raj Kumar Bhatia
3. Sh. Ashok Goyal

02.51 PM : Hon’ble Deputy Speaker-in-Chair.

4. Sh. Gajender Singh Drall
5. Dr. Anil Goyal

6. Smt. Poonam Sharma

7. Sh. Sanjay Goyal

03.27 PM : Hon’ble Speaker-in-Chair.
Smt. Rekha Gupta, Hon’ble Chief Minister replied the discussion and also requested that

the aforesaid Report be referred to Committee on Public Accounts.
The Chair referred the Report to the Committee on Public Accounts.



11. 03.45PM

12. 03.49 PM

13. 04.36 PM

14. 04.43 PM

Delhi
25 March, 2026

Introduction of Bill :

Smt. Rekha Gupta, Hon’ble Chief Minister/Minister of Revenue introduced ‘The
Societies Registration (Delhi Amendment) Bill, 2026 (Bill No. 05 of 2026)’ with the
leave of the House.

Discussion on Annual Budget (2026-27) :

Discussion ensued on Annual Budget (2026-27) presented by Smt. Rekha Gupta,
Hon’ble Chief Minister/Minister of Finance on 24 March 2026.

Sh. Ashish Sood, Hon’ble Minister initiated the Discussion.

The Chair extended the sitting of the House.

The Chair informed the House that an objectionable email was again received today on his
official email ID.

He stated that the matter has been referred to the Delhi Police for thorough investigation.
He reiterated his request to the Opposition members to participate in the proceedings of
the House to fulfil their democratic responsibilities.

The Chair adjourned the House upto 11.00 AM on Friday, 27 March 2026.

Ranjeet Singh
Secretary
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